Gove
rnment of Jammu and Kashmir

Finance Department

Civil Secretanat, Jammu
LLL T LY '

Notification
Jammu, the 312 of December, 2019

5'060 -~ |n exercise
of the powers confer
Kashmir L onferred by section 4 of
Gﬂvernmen?gf of Tolls Act, Samvat. 1995, (Act No v‘:*” tl;? lfg;mu and
Toll Posts and ,l!aﬁ]g‘“ and Kashmir hereby directs that all minor intS)' the
oll Posts established at Railway Stations and Airp rtserstalze
orts in the

Union Territory of Jammu and
Kashmir und ™
hall coasd to Aoeeate e O 0 152020 under the provisions of the said Act,

By order of the Government of Jammu and Kashmir.

Sd/-
(Dr. Arun Kumar Mehta) IAS,
: Financial Commissioner,
Finance Department

No. ET/Estt/125/2015 Dated: 31 -12-2019

Copy to the:-

All Financial CommisSioners.

Principal Secretary to Hon’ble Lieutenant Governor:

Principal Resident Commissioner, |&K Government, New Delh.
All Principal Secretaries to Government

All Commissioner/Secretartes to Government

Divisional Commissioner ]ammujl{ashmir

Excise Cominissioner, J&K.
Commissioner, State Taxes
Additional CommissSIOner State Taxes
10. District Development Commissioners
11. Deputy Excise CommIssioner; Lakhanpur.
12 Private Secretary to Chief Secretary:

13. Private Secretary to Financial Commission
14. Website Incharge Financ
15. Website Incharge GAD.

Deparlment.j&l(.

(Administration & Enforcement) Jammu/Kashmir

D@ NG R WD

er, Finance pepartment.

(Dr. Aa il Fdreed)
Deputy gecretary to the Gpvernment



